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DELHI URBAN SHELTER IMPROVEMENT BOARD
GOVT. OF NCT OF DELHI
(PARLIAMENT CELL)

Room No.31, Punarvas Bhawan,
I.P. Estate, New Delhi-110002

No. DD/PC/DUSIB/D- 24 § dated: 3//17/ 7

To,

The Dy. Secretary (Question Cell)
Delhi Legislative Assembly, Delhi-54

Subject:- Providing reply in r/o Starred question no. 25 dated
04.01.2022.

Please find enclosed herewith 100 copies of reply of Starred

question no. 25 raised by Smt. Pramila Dhiraj Tokas, MLA, duly
approved by the Competent Authority.

Director (PC)
Phone No. 23378485

Copy to:-

Director(DIP) along with 150 copies.
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Reminder 1

AN SHELTER IMPROVEMENT BOARPZ >
GOVT OF NCT OF DELII oy Mo 2[5,

OFFICE OF DY. DIRECTOR (BVK) a0sre LY |b
D-10. VIKAS KUTIR, ITO NEW DELHI 110002 &>

1.2(SOVBVR/T62021/D- 18 Dated / / ,,01 /

SUB : Regarding NOCs for opening of AAMC in Basti Vikas Kendra,
Nehru Ekta Colony. RUKL Puram, Sulm -07.

DELHI URB

NOY

This is in continuation é’fp(hlﬂ office letter dated 31/08/2021 on the subject

noted above wherein yvou were requested to provide feasible report of Basti
Vikas Kendra. Nehru Ekta Colony, R.K. Puram. Sector -07 within 7 days. But,
it s regretted to say that your report is still awaited.

You are once again requested to send the report immediately along with

the activity of the allotted NGO as Hon’ble MLA Pramila
the

the tactual status of tl
Tokas R.K. Puram has also requested for cancellation of allotment of

current allottee NGO of the aforesaid BVK on grounds of non-activity for three
vears and give possession of the said BVK to the CDMO New Delhi to start an
Aam Aadmi Mohalla Clinic in the public interest (copy of the reference

D R -5 (DO(GV!«){M
il(f&(z;

attached). N
The matter should be assigned priority.
Dy. Di rcctm (BVK)
To.
AEF €5

DUSIB(GNCTD). 1, Kilokari Ring Road,
Opp. Maharani Bagh, New Delhi -110014

Copy for information to :
2.8E -1
Kilokari Ring Road,

ﬂ//LZUS B(GNCTD). |
o Opp. Maharani Bdoh New Delhi -110014 with the request to expedite the
A submnwon of reply from the concerned EE (C-5).
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d‘f g~ Dy. Director (BVK)
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DEUY URBAN SHELTER IVMPROVEMENY BOARD
CGOVT, OF NCT OF DELH
Punarvas Bhawan, New Delhi
{Meeting Cell}
MO Meeting Cell/DUSIB/DD{Board)2016/0- 75" Dated: 21.10.2016

Sub:  Binutes of the 177 Meeting of Delhi Urban Shelter Improvement Boayed
{3USIB) held on 28.09.2016. )

Sir/Madam,

Please find enclosed herewith the minutes of the 17" Meeting of Delhi
Urban Shelter Improvement Board {DUSIB) held on 28.09.2016 and duly approved by

Hory'ble Chairperson, DUSIB for kind information.

Yours faithfuily

{D. Karthikeyan)

Dy. Director{Board)
Distribution:

Hon'ble Chief Minister, GNCT of Delhi/Chairperson of DUSIB.

2. Hon'ble Minister of Urban Development, GNCT of Delhi/Vice Chairperson
of DUSIB.

3. Shri Sahi Ram, MLA, Tughlakabad {AC No. 52).

4. - Shri Akhilesh Pati Tripathi, MLA, Model Town (AC No. 18).

5. Shri Hazari Lal Chauhan, MILA, Patel Nagar (AC No. 24).

6. Vice Chairman, DDA,

7.t Secretary{L&W), M/o LD, Gol, Nitman Bhawan — representative of M/o
U,

8. Pr.Secretary {(UD), UD Deptt., GNCT of Delhi.

9 Chairperson, NDMC.

10, CEO, Delhi Jal Board.

11. Director {(Local Bodies), GNCT of Delhi.

L2CEQ, DUSIE.

13 Member (Admn]), DUSIB.

14. Miember {Power), DUSIB.

15, Member {Engg.), DUSIB,

16, Member (Finance), DUSIB.

17. Shri Bipin Kumar Rai, Expert {(non-official).

18. Shiri ALK, Gupta, Expert {non-official).

Specislinvitees

Hon'ble Dy. Chief Minister, Govt. of NCT of Delhi.

Chief Secretary, Govi of NCT of Delhi.

Principal Secretary (Finance), Govt of NCT of Delhi.

4, Managing Director, DSHDC. . '
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The Board considered the actual receipts and expenditures for the year 2015-16 and
Budget Lstimates for the year 2016-17 in respect of DUSIB and approved the budget

proposals,

Agends Dem Mo 17/8

Reloeation of J.J basti existing on NH-24 in the area of Vinod Nagar on the request of
National Highway Suthority of India to widen the NI{-24

CEG, DUSIB informed the Board that about 410 1) dwellers have been identified
during the joint survey conducted by DUSH and NHAIL for relocation. The Hon'ble
Dy Chiel Minister asked the basis for identifving only 410 although the number is much
motre in the two Al Bastis coming in the way of widening of Delhi-Meerut Fxpressway
(N2, The Hon'ble Chairperson 7 Chiel’ Minister directed the CEO, DUSIB (o examing
the proposal again and address the concerns raised by the Hon'ble Dy, Chiel Minister

betore finalizing the proposal in accordance with the Dethi Slum & 1 Rehabilitation and

Relocation Policy-2013.

Agenda Item No. 17/6

Additional terms & conditions for granting permission to use of Basti Vikas Kendras
for organizing community development activities

CEG, DUSH informed that there are 317 BVKs, out of which 29 are fully vacant

v allotice

and U7 are partly vacant. e also intormed that notices were issued to 123

agencies tor violation of terms and conditions of the allotment. e also informed that afier
examining the replies received from the allottee agencies, allotment of 20 BVKs has

alrcady been cancelted by DUSIB, Board appreciated the efforts of DUSIB in this regard
and directedd DUSIB 10 explore the possibility of using the vacant BVKs 1o operate
Vohalla Clinie 7 Poly Clinie so that the vacant BVKs can be optimally utilized and also

directed 1o not aallot the BVEs unless a comprehensive view is taken for optimum

atifization of the premises,
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LIST OF MEMBERS/OFFICERS WHO ATTENDED THE
17 BOARD MEETENG OF DUSIB HELD ON 28.09.2016

1.Sh Arvind Kejriwal, Hon'ble Chairperson/ Hon'ble Chiel Minister, Delhi ‘ |
7. Sh Manish Sisodia, Honble Dy Chairman/Hon ble Dy CM
3. &h, Satvendar Jain, H(m ble Minister of U

4. 5ho ALK Tripathi, Honble MLA/Member

<. Sh, Sahi Ram, Hon’ble MEAS Member

6, Sh. H;Jf.m!i Lal Chauhan, Honble MLA /7 Member

7. S0, Janak Digal, Principal Sceretary, UD

8. 5h, ‘\fx Juin, CEOL DUSTR

9. Sh, Keshay Chandra, CHO. Delhi Jal Board

0. Sh. KR Meena, MDL DSHDC,

11, Shrt MO, Yadav, Chiel Engineer, DSHDC.

12, She S.NCAL Najmi, Member (Finan e & Admiy Delhi Jal Board
13, Sh Anand Mohan, L&DO, Ministry of U, GOL

14, Sh, Rakesh Bali. Special Secrctary (). Gove FINCT of Delln,
15, Sh. Shripad, Pro Commissioner. DDA,

16. Sh. Pankaj Asthana, Member (Admn.), DUSIB.

17, Sh. Ravi Dadhich, Member (Power), DUSIEB.

18, Shri MUK Tyvagi, Member (BEngg., DUSIB. S
P9, ShoALK, (}Hp(z’z. Member,

20, Sh. Bansh Raj. Pr. Director (Rehab.y. DUSIB.

21 Shri Shanti Swarcop. Chiel Bogineer-Lo DUSL.

7 Sk 8K Mahajan, Chief Engineer-1{, DUSIB.

2%, Shri Brij Mohan, FA, DUSH

2 Shri RN Gupta, Divector, DUSIB,




